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: " OF CHIEF ISTRATE
IN THE COURT OF CHIEF J UDICIAL MAG i
PATTALA HOUSE COURT, NEW DELHI DISTRICT, NEW DELHI

It is hereby directed that all applications for extension of JC
(Judicial Custody) remands pertaining to the jurisdiction of the court of the
undersigned shall be placed before Shri Ankit Garg, Ld. IMFC-08, Patiala
House Courts, New Delhi District for the month of July, 2025 for
consideration and appropriate orders in accordance with law.
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Copy forwarded for informaticn and:‘;’qecess—ai‘y action:-

1. Ld, Principal District and Sessions Judge, PHC, ND.
2. Bar Association, PHC, ND.

3. All Ld. Judicial Magistrates, PHC, ND.

4. Computer Branch, PHC. ND.

5. PS. to all Ld. Principal District & Sessions Judges, Center (HQ),
West/TIHC, North, North-West/Rohini, Shu LEast, North-East/KKD, South-
West/Dwarka, South, South-East/Saket, Delhi /New Delhi.

West/Rohini, Shahdra, East, North East/KKD, South—WesUI)warka, South,
South-East/Saket, Delhj /New Delhi. o

7. All the Ld. Adll. Chief Judicial Magistrates/Jy
Class, Patiala House Courts, New Delhi 1

8. The Chief Prosecutor, New Delhi, District.

9. The D.C.P. New Delhj District/South District/South West District
5 lhr he Incharge. District Courts Web Site Committee, Tis 1
elhi.

11. The Branch Incharge, R& ] Branch, NDD, p] IC, New Dolhi.

12, The Incharge, Computer Room, Patiala House Courts, New Dethi,
13, The Controlliing Officer, Pool-Car, New Delhi.

dicial Magistrate First

azari Courts,

16.TheInchargeCashBranch New Delhi- Distri il 1 .
7 The Seerctary, N A~ uich Patiala House Courts



